IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 78 OF 2026

IN THE MATTER OF:

VIRAJ GURUNG APPLICANT
VERSUS
STATE OF UTTAR PRADESH RESPONDENT
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1 | Reply on behalf of Respondent No.-1 Additional District
Magistrate (As authorized by District Magistrate), |
Shahjahanpur, along with supporting affidavit. |
2 | ANNEXURE-P/1-True copy of the letter dated | 4

18.02.2026 issued by DM Shahjahanpur.
3. | ANNEXURE-P/2-True copy of the report dated
17.03.2026 submitted by the Joint Committee.
4. | ANNEXURE-P/3-True copies of the photographs taken | g 10
during the inspection.
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 78 OF 2026
IN THE MATTER OF:
VIRAJ GURUNG APPLICANT
VERSUS

STATE OF UTTAR PRADESH RESPONDENT

REPLY ON BEHALF OF RESPONDENT No.-1 ADDITIONAL
DISTRICT MAGISTRATE (AS AUTHORISED BY DM),
SHAHJAHANPUR IN COMPLIANCE WITH ORDER DATED
09.02.2026 ALONG WITH SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

I, Aravind Kumar, aged about 39 years S/o Radhey Ram, presently posted
as Additional District Magistrate, Shahjahanpur do hereby solemnly affirm

and state on oath as under: -

1. That the respondent is posted as above in the captioned matter
and is well conversant with the facts and circumstances of the
case and as such is competent to swear this affidavit as

authorised by the District Magistrate.

2. Thatinthe pyga\sgm;matter the Applicant has primarily elucidated
> &
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3.

4.

that due to heavy rainfall and illegal sand mining, the Khannaut
river is flowing near the Defence land adjacent to village Mau
Khalsa of Shahjahanpur district, near Lot 27.9172990, Long
79.945926°, and that soil erosion is increasing towards the

boundary wall built on Defence land.
That this Hon'ble Tribunal vide its order dated 09.02.2026 was

pleased to pass the following directions: -

"7 Considering the nature of allegation made in
the OA and also taking note of the fact that the defence
land is involved, to ascertain the correct position, we
appoint a Joint Committee comprising of the
representative  of the Member Secretary, CPCB,
Member Secretary, UPPCB and District Magistrate,
Shahjahanpur, , wherein the District Magistrate,
Shahjahanpur will act as the nodal agency. The Joint
Committee will visit the site, ascertain the correctness
of the allegation, find out the extent of illegal sand
mining in the aréa concerned and also identify the
persons responsible for such illegal sand mining and
suggest appropriate remedial and punitive action. Let
this exercise be completed by the Joint Committee
within a period of eight weeks and status/action taken
report be filed pefore the Tribunal immediately

thereafter.”

That m compjhance with the said order, the answering
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Magistrate Shah /2026 dated 18th February, 2026 issued

instructions to constitute a committee headed by Additional
District Magistrate (Development/Revenue) with the Central
pollution Control Board, New Delhi and Uttar Pradesh Pollution
Control Board and submit the investigation report. A true copy
of the letter dated 18.02.2026 is being filed herewith

and marked as ANNEXURE P/1.

That the investigation in the present matter was conducted by
the constituted committee under supervision of Additional
District Magistrate (V/R) on 17.03.2026 by the nominated
member from Central Pollution Control Board, Lucknow, Shri
Sandeep Rai, Scientist-E, and Shri Ashul Sharma, Assistant
Environmen‘tal Engineer from Uttar Pradesh Pollution Control
Board, Bareilly along with other concerned revenue personnel
and the plaintiff LT Col Shri Viraj Gurung was also present. The
report of the same was submitted to the DM, Shahjahanpur
through letter No.-8337/A.L-A.J.A.-V/R/ 2025 dated 17, March,
2026. A true copy of the report dated 17.03.2026 is being

filed herewith and marked as ANNEXURE P/2.

That as per the inspection, the place in question is situated near

the Defega/eﬁ\tand on the banks of Khannaut river in



10.

Shahjah istri

Jahanpur district, GPS coordinates of the same are Lat
27.9172990, Long 79.945926°.

That it was further found that no sand mining lease has been

approved by the district administration near the site in question.

That it is further submitted that no signs of sand mining were

found, nor was any mining occurring was found during the on-

site inspection.

That it is humbly submitted that the Khannaut River flows at
approximately 70-80 degrees along the site in question and
rivers naturally tend to meander along their banks during the
rainy season and therefore, the Khannaut River itself has caused
erosion at this site due to its meandering within its river course
duriﬁg the rainy season. However, no erosion is currently
occurring at this site. True copies of the photographs taken

during the inspection being filed herewith and marked
as ANNEXURE P/3 (Colly).

That in view of the above submissions, it is respectfully
cubmitted that the answering Respondent has diligently
complied with the Hon'ble Tribunal’s order dated 09.02.2026 and

has taken all feasible and time-bound measures.

.....
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records, documents available in the office, and the same are
being respectfully submitted before this Hon'ble Tribunal for
appropriate consideration and further necessary orders as may

be deemed fit in the interest of justice and environmenta|
compliance.
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correct to the best of my knowledge and no part of it is false and nothing

material has been concealed therefrom.

ONENT

THROUGH
Additional District Magistrate, Shahjahanpur
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Shahjahanpur, Uttar Pradesh, India
* canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar

Pradesh 242001, India

Lat 27.918085° Long 79.947654°

Tuesday, 17/03/2026 02:21 PM GMT +05:30
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ANNEXURE P/3 (Colly)

‘M A cpsre0camen §

Shahjahanpur, Uttar Pradesh,
g India =
B canttonment Rd, Cantt Area, Chinnor,
& shahjahanpur, Uttar Pradesh 242001, India
Lat 27.916362° Long 79.946327*
Tuesday, 17/03/2026 02:29 PM GMT +05:30
e
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Shahjahanpur, Uttar Pradesh, India =
canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar
Pradesh 242001, India

Lat 27.91713° Long 79.945906°

Tuesday, 17/03)2026 02:24 PM GMT +05:30



23

Shahjahanpur, Uttar Pradesh, India =
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar
Pradesh 242001, India

Lat 27.91713° Long 79.945906°

Tuesday, 17/03/2026 02:24 PM GMT +05:30

B ces rop camena

Shahjahanpur, Uttar Pradesh, India =
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar
Pradesh 242001, India

Lat 27.917163° Long 79.945784°

Tuesday, 17/03/2026 01:30 PMIGMT +06:30

Shahjahanpur, Uttar Pradesh, India =

. Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar

Pradesh 242001, India
Lat 27.916378° Long 79.846347°
Tuesday, 17/03/2026 02:28 PM GMT +05:30
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Shahjahanpur, Uttar Pradesh,
India ==

Canttonment Rd, Cantt Area, Chinnor,
shahjahanpur, Uttar Pradesh 242001, India
Lat 27.916362° Long 79.946327°

Tuesday, 17/03/2026 02:29 PM GMT +05:20
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Shahjahanpur, Uttar Pradesh, India /. : Shahlahampur Uttar Pradesh, India ==
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar L - ) 1t Area, Chinnor, Shahjahanpur, Uttar
Pradesh 242001, India ) ' B nl Irlcm

Lal 27.918086° Long 79.947 !
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